CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH
- AT HYDERABAD,

04,808 of 1994 ‘Dt:18-7-94,
Betweens~ ‘
Y,¥Yella Rao . - Applicant
And

1. The Secretary to Government of India,Ministry of

Food Proceesing Industries,Panchasheel Bhavan,
Khelgaon Marg, New Delhi-110 049,

2, The bDirector General, Fishéry Survey of India,
BomadgdauCroviers  Sri P M Rnad.

3, The 2Zonal Director, Fishery Survey of India,
Government of India, Begch Road,
Visakhapatnam=530 001, ‘ ‘ :

- PR Respondents,

meﬁm
EBRXM Counsel for the Applicant: Mr,K,V,Subrahmanyam Narsu,
counsel for the Respondentss Mr.K,Bhaskar Rao,
CORAM:
Hon'ble Mr,Justice V,Neeladri Rab,Vice-Chairman

Hon'ble Shri R,Rangarajan,Member. 2dministrative ,

Hon'ble Tribunal made the followina orderta
Notice before admission, Post before Znd Court on

29¢8, 1994, If any appointmeht to the post of Watchman is
going to be made, it will be subject to the result in this
Doha
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Copy tOsw

1. The Secretary to Government of India,Ministry of Food
Proceesing Industries, Panchasheel Bhavan, Khelgaon Marg, |
New Delhi=110 049, |

2. The Director General, Fishery Survey of India,
Botawala Chambeers, Sir P,M,Road, Bomabay=~400 001,

[

-

3. The Zonal Direcotor, Fishery Survey of India,Government
of India, Beach Road, Visakhapatnam=530 001,

4, One copy to Mr.K.V.Subrahmanya Narusu, Advocate,High Court,
. Advocated Association, Hyderabad,

4, One copy to Mr,X,Bhaskar Rao,Add1, 0G8C, CAT,Hyd,
5. One spare, .
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CAdnitted and erim Directions
Issued ‘ .
'Aﬁi::ed
isposed of with directiéns

C oA ketfiy
INPED BY ‘ | COI-'ji\Rb.‘D 2Y

CHECLED BY » " APPEOVED BY

1IN THE CEUTRAL ADLINISTRATIVE TRYDUIIL

HYDERABAD SENCH [T HYDERARALD.

THE HON'ELE MR,JUSTICE V,MEELADRI RAD
‘ : VICE CHATRMAN_ .

HE OHOIV'DLE ¢
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as withdrawn
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